[ 20 December, 2022 ]

Difficulties faced by street vendors in Connaught Place
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ST ST, A1t 9% IRAR B YRIAL BT RIGR B H T2TIAT ST A |

DR. SASMIT PATRA (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | too associate myself with the
Special Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | too associate myself with the Special Mention
made by the hon. Member.

DR. JOHN BRITTAS (Kerala): Sir, | too associate myself with the Special Mention
made by the hon. Member.

SHRI P. WILSON (Tamil Nadu): Sir, | too associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | too associate myself with the Special
Mention made by the hon. Member.

S1. YT AIEA I AT (IR YY) : HEIG, § Wl W I 59 A9y F Hag Hral
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SHRI SANDOSH KUMAR P (Kerala): Sir, | too associate myself with the Special
Mention made by the hon. Member.
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* Security of information stored in imported communication equipment in various
Government offices
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DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention made
by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

* Laid on the Table.



